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title: Papers laid on the Table of the House by Ministers/members.
HON. SPEAKER: Now, Papers to be laid on the Table.

... Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING, MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT AND MINISTER OF
STATE IN THE MINISTRY OF HOUSING AND URBAN POVERTY ALLEVIATION (RAO INDERIJIT SINGH): I beg to lay on the Table:-

(1) A copy of the Memorandum of Understanding (Hindi and English versions) between the National Buildings Construction Corporation Limited and
the Ministry of Urban Development for the year 2016-2017.

[Placed in Library, See No. LT 5005/16/16]

(2) A copy of the Notification No. 5.0.2479(E) (Hindi and English versions) published in Gazette of India dated 215t July, 2016, amending bye-law
9.2.5 of Unified Building Bye-Laws for Delhi, 2016 regarding control of Signs (Hoardings) and Qutdoor Display Structures and Bye-Laws will be
applicable in the areas under Delhi Development Authority's jurisdiction issued under Section 57 of the Delhi Development Act, 1957.

[Placed in Library, See No. LT 5006/16/16]

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND SPORTS AND MINISTER OF STATE IN THE MINISTRY OF WATER
RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI VIJAY GOEL): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of
the Nehru Yuva Kendra Sangathan, Delhi, for the year 2013-
2014, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Nehru Yuva Kendra
Sangathan, Delhi, for the year 2013-2014.
(2)  Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 5007/16/16]
(3) (i) A copy of the Annual Report (Hindi and English versions) of
the Sports Authority of India, New Delhi, for the year 2014-

2015, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Sports Authority of India,

New Delhi, for the year 2014-2015.
(4)  Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 5008/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): On behalf of Shri Mukhtar Abbas Naqyi, I beg to lay on the table:-

(i) A copy of the Annual Report (Hindi and English versions) of
(1) the Maulana Azad Education Foundation, New Delhi, for the
year 2013-2014, alongwith Audited Accounts.
(i)  Statement regarding Review (Hindi and English versions) by
the Government of the working of the Maulana Azad
Education Foundation, New Delhi, for the year 2013-2014.
(2 Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (2) above.

[Placed in Library, See No. LT 5009/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN GOHAIN): I beg to lay on the Table:-

(1) A copy of the Report (Hindi and English versions) on the progress made in the intake of Scheduled Castes and Scheduled Tribes against
vacancies reserved for them in recruitment and promotion categories on the Railways for the year ending 31st March, 2015.



Statement (Hindi and English versions) showing reasons for delay in

2) laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 5010/16/16]
(3) (i) A copy of the Annual Report (Hindi and English versions) of
the Indian Railway Welfare Organisation, New Delhi, for the

year 2014-2015, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Railway Welfare
Organisation, New Delhi, for the year 2014-2015.

(4)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 5011/16/16]

(5) A copy each of the following Notifications (Hindi and English versions) under sub-section (3) of Section 30 of the Railway Claims Tribunal Act,
1987:-

(i) The Railway Claims Tribunal (Procedure) Amendment Rules, 2015 published in Notification No. G.S.R.711(E) in Gazette of India dated
17th September, 2015.

(i) The Railway Claims Tribunal (Procedure) Amendment Rules, 2016 published in Notification No. G.S.R.464(E) in Gazette of India dated
28t April, 2016.

(i) The Railway Claims Tribunal (Salaries and Allowances and Conditions of Services of Chairman, Vice-Chairman and Members)
Amendment Rules, 2016 published in Notification No. G.S.R.500(E) in Gazette of India dated 12" May, 2016.

(6)  Two statements (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at item No. (i) & (ii) of (5) above.

[Placed in Library, See No. LT 5012/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND TECHNOLOGY AND MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES
(SHRI Y.S. CHOWDARY): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of
the Council of Scientific and Industrial Research, New Delhi,
for the year 2012-2013.

(i) A copy of the Annual Accounts (Hindi and English versions) of
the Council of Scientific and Industrial Research, New Delhi,
for the year 2012-2013, together with Audit Report thereon.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Council of Scientific and
Industrial Research, New Delhi, for the year 2012-2013.

(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 5013/16/16]

(3) (i A copy of the Annual Report (Hindi and English versions) of
the Council of Scientific and Industrial Research, New Delhi,
for the year 2013-2014.

(i) A copy of the Annual Accounts (Hindi and English versions) of
the Council of Scientific and Industrial Research, New Delhi,
for the year 2013-2014, together with Audit Report thereon.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Council of Scientific and
Industrial Research, New Delhi, for the year 2013-2014.

4 Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 5014/16/16]






